FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BNH INFRA PROJECTS (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor BNH Infra Projects (India) Private Limited
2. | Date of incorporation of corporate debtor 05/11/2007
3. | Authority under which corporate debtor is | ROC Bangalore
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U45202KA2007PTC044299
Identification No. of corporate debtor
5. | Address of the registered office and principal | No. 29, 4" Floor, Nanjappa Mansion, Shanti Nagar,
office (if any) of corporate debtor K.H. ROAD, BANGALORE, Karnataka- 560027
6. | Insolvency commencement date in respect of | 16.03.2026 (Order uploaded on website on
corporate debtor 17.03.2026)
7. | Estimated date of closure of insolvency | 12.09.2026 (From the date of the order)
resolution process
8. | Name and registration number of the insolvency | Name: Shirley Mathew
professional acting as interim resolution | Regn No: IBBI/IPA-001/IP-P01043/2017-
professional 2018/11716
9. | Address and e-mail of the interim resolution | 23, Fifth Cross Hutchins Road, St. Thomas Town,
professional, as registered with the Board Bangalore, Karnataka-560084
Email: shirley@smathew.in
10. | Address and e-mail to be wused for |23, Fifth Cross Hutchins Road, St. Thomas Town,
correspondence with the interim resolution | Bangalore, Karnataka-560084
professional Email: bnh.cirp@gmail.com
11. | Last date for submission of claims 31.03.2026
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and (a) Web link: Relevant forms available at

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads
(b) Not Applicable

Place: Bengaluru
Date: 19.03.2026

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has ordered the
commencement of Corporate Insolvency Resolution Process of BNH Infra Projects (India) Private
Limited on 16.03.2026. (Order uploaded on website on 17.03.2026)

The creditors of BNH Infra Projects (India) Private Limited, are hereby called upon to submit their claims
with proof on or before 31.03.2026 to the Interim Resolution Professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Shirley Mathew
Interim Resolution Professional

For BNH Infra Projects (India) Private Limited (Under CIRP)
IBBI Registration No: IBBI/IPA-001/IP-P01043/2017-2018/11716
AFA Details: AA1/11716/02/311226/108593 valid up to 31.12.2026
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E-AUCTION SALE NOTICE
ADAPTIO FACILITY MANAGEMENT PRIVATE LIMITED (In Liquidation)
Liquidator: JAYASHREE S IYER

Liguidator Address: 13,6, Rangarajapuram 2nd Street,
Kodambakikam, Chennal 600024
Email: cirp.adaptic@gmail.com, Contact Mo. : +91 38409083593

E-Auction
Sale of Motor Car under Insolvency and Bankruptcy Code, 2016
Date and Time of Auction: 10.04.2026
For 5.No.1: 10.00 A.M. to 11:30 A.M
(With wnlimited extension of 5 minutes each)

Sale of the Motor Car of Mys, Adaptio Facllity Management Private Limited in
Liguidation, under the provisions of Tha Insolvency and Bankruptoy Code, 2016
(The Codel by an order of The Hon' e National Company Law Tribunal (INCLT} dated
02nd May, 2025, The sate of the Motor Car will Ba dons by the undersigned through
the e-auction platform hitpss/ Sibbi.baanknet.com.

DESCRIFTION OF MOTOR CAR

hemchandkiisynise.com | www.synise.com

Excavator

(Burnt Condition),
Model No.-R210,
Make-HYUNDAI

Location -Bacheli C.G

Inspection I]E 19 to 23-03-2026
oniact
Hemchand - 9835903933

8, Aszal Reserve Price | Earnest Money lacremental |  Auwetion
M. excl. of GST, H | Deposit (EMD)|  Price Tirnlmng on
applicable {In Rs.) {inRs,) |10.04.2026
| R - .- ] .
TOYOTA IMNOVA .- ;
L ICRYSTA 2.82| 10.50.000/ 165,000 25004 000 AL
AUTOMATIC o
DIESEL, 2019 1130 FA

MODEL vehicie |
Mo KAQEMNESTET |

Terms and Condition of the E-auction are as under:

1. E-Auction will be conducted on “AS 15 WHERE 15, “AS IS5 WHAT 5" and
"WHATEVER THERE IS BASIS"” through approved service poovider Mys PSE
Alllance Private Limited, The Last date for submission of eligible documents by
the bidder{s)|s 03rd April, 2026,

2. Prospective bidders shall submit the reguisite documeants including an
undertaking of eligibility under 294 of the Insolvency and Bankruptcy Code
through the BAAMEMET auction platform https:/ /ibbi.baanknet.com.

3. Prospective Bidders shall deposit the Earnest Money Depaosit (EMD] throwgh the
BAAMMMET auction platform hitps://ibbi.baanknet.com on or before D&th
April, 20286.

4. Interested applicants requiring assistance in submitting the EMD and Bid Forms
miay cortact Liguidator & +81 98405908383 7 cipadapticBgmail.com or
BAANKNET support & +91 82912 20220 / +91 9327493060
supportbaanknet@psballiancs.com.

Date: 18,03.2025

Place: Chennal

JAYASHREESIYER
LIQUIDATOR
Reg No: IBBI/IPA-002/1P-NDOT41,/2018-29/12211

PUBLIC NOTICE

Matice 15 heredy gnen thal the followng
Share Certificates for 52 Equilty Shares of
Rs. 2i- (Rupees two only) sach with Folio No.
APS0156034 of HITACHI ENERGY INDIA
LTD, having its registered office &t Bth Floor,
Brigade Opus, 701401 Kodigehalli Main

Road, Bengaluru, Karnataka, 560092
registerad In the name of Late MALIKA
ABDUL KAIDIR PATEL and GAZAL ABDUL
KAIDIR PATEL hawe bean lost GAZALA
SHAUKATKHAN GAVANKAR have appied
tix the company for issue dupbcate cerfificate.
Ary parson who has any claim in raspect of
the =aid shares cerificate should lodge such
claim with the company within 15 days of the
publcation of this noice.

Distincliva Mos]
Fram To

Folio Mo, [Ma. ol |Certificale

Shares)  no,
APS01BE034] 52 | 156034 [42170704 -

42170760

Date: 14-03-2026

Place : Bangalore Sl

Gazala Shaukatkhanm Gavankar

—— 1 INDIA SHELTER FINANCE CORPORATION LTD.
==IndiaShelter Registered Office: Plat-15 6th Ficor, Sec-44, Instinutional Ares,
Home Loans Gurugram, Haryana-122002 Branch OM. . Hoskole-1/Mysury

CORRIGENDUM

Thes i5 i indorm the gensral public and the concermed bormower(s) thal the Possession Nolice
publishizd sarker in this newspapar in respect of the following barrowars): Mr./ Mrs. Abberame
A T, Loan Accouml Sos. LATICLLONS0000050481%1 & LATICLLONSODDOOS0TE490
{AP-10105793 & AP-10187277, Mr./Mrs. Lakshmi, Loan Accounl MWos.
HL1CHLONS0000051 05048 & LAHNVLLOMNSO00000S] 34886 In the said nolice, in the first
paragraph, sxih lna, ihe stalament was inadvertenlly printed a2; The undersigned has taken
physical possession” The zame should be read as. The undersigned has taken
possessionoiher content of the said publication shall remsain unchanged

Date : 19.03.2026 For India Shalter Finance Corporation Ltd.
Place : Kolari Chikkaballapur, Karmataka (Authorized Officer)

S. E. RAILWAY - TENDER

Tender Motice Mo.: DRMENGGRMNC-15-
2026, Dated: 17.03.2026. Divisional
Railway Manager (Engg), South Eastern
Railway, Ranchi for & on behalf of
Fresident of India, invites e-Tender for the
fedlowing works: SLNo.-1. Hotice No.:
DRMENGGRNC-15-2026. Mame of
work: Consfruction of various types of
buildings including barracks, quartars,
Officers' Rest House, fransit
accommodation for officers, Subordinale
Rest House, Multipurpose Hall at Hatia,
service buildimgs, etc. in Ranchi Division
Tender Value: ¥ 52,1956 314 35, EMD
Value; T 1,04 30 200/ Tender closing
date & time: 10,04 2028 at 15.00 hrs.
Tendarars can visif tha websita
www Ireps.gov,In for online fenderning
{PR-1322)

MANAPPURAM HOME FINANCE LIMITED'
FORMERLY MANAPPURAM HOME FINANCE PVT LTD

CIN : U65923KL20M0PLCOATY

Repgd. Off: 8/5%6 , Padmaprabhs Buibding, Mear Srearzma Swami Temgle, Cherppe- Thriprayar Foed,
Thriprayaf, Thrissur, Kerala SB054T
POSSESSION NOTICE (Far Immovalkle Property)

Wherpas, the undersignad being the aulhorsed officer of Manapguram Heme Financo Lid ("MAHOFIN®]
under the Securitisation ard Reconstnactionof Financial Asssts and Enforcement of Security inbenest *[Act],
2002 154 of 2002] and in emercise of pindars confarmed uesler section B3R} read with nala 9 ol Ehe secunty
imterest (Enfoncement) Rules, 2002 ssued 2 Demand Motice cafling upon the borrodwers and co-borrovers to
sy thi amount mentionied in the metceand Ietesest Shareon within &0 days From fhedate of receipt of the
=i notice. The borrrasar hawing failed 1o repay the amount, notica is hershy given tothe bornower and the
public ingeneral tha the undessigred has taken Actual possession of the property describd Resein bilow in
eeprcize of powers conferred on himy'her under section £3(4) of the seid *[Act] read with rule 9 of the said
fes Th bewrovir in poeticular and the pukdic in gersral |5 bty cautioned not to deal with thie progss 1y
and any dealings with the property will be subject to the charpa of the Mansppuram Home Financa Ltd as
menfinned belmy far each of the respective properties;

Date: - 10.03.3026 | Mace : HASSAN S Aurthorised 0fficer, Manappursm Home Finance Ltd

5 | Mame of Burrower and Descrgtion af Secured Asset in ate of Demand | Dateof 5. |Address of the registered office and|No. 29, 4th Floor, Nanjappa Mansion, K.H.
o, mﬁﬂ'ﬂmﬂw mw:%ﬁgumfﬂtm ?ﬁmm hetsal principal office (if any) of corporate debtor | Road, Shanti Nagar, Bangalore 560027
H'.E""“ 7 i = : 6. | Insolvency commencement date in respect| 16.03.2026 (Order uploaded on website on
1 [Pradesp S K, riH D | Totally Measuring 111,48 Squsre Maters, Property| 15022025 | #4-03-
& Bha pa 5HE.'3"31 Mo, &7, Unigue Mo, IE1400601401400079, A il ) of corporate debtor 17.03.2026)
iﬁ&uﬂ?&ﬁﬂs& ggggu& :[:hs:lm;l?llh I':'Iillila%:lsggiméig{m? Re 537157 7. Estimalted date of closure of insolvency | 12.09.2026 (From the date of the order)
AN Wassan, P tigare, Hassan, Karmataks, Pin: 573216 resolution process

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
BNH INFRA PROJECTS (INDIA) PRIVATE LIMITED
.| PARTICULARS DETAILS

1. | Name of corporate debtor

2. | Date of incorporation of corporate debtor

3. | Authority under which corporate debtor is
incorporated/ registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

BNH Infra Projects (India) Private Limited
05/11/2007
ROC Bangalore

U45202KA2007PTC044299

8. |Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Shirley Mathew
Regn No: IBBI/IPA-001/IP-P01043/2017-
2018/11716

MANAPPURAM HOME FINANCE LIMITED

FIRAMAL FINANCE LTD. 9. |Address and e-mail of the interim|23, Fifth Cross Hutchins Road, St. Thomas
l . CIN: LESH10MH1S8APLODI 2639 resolution professional, as registered with | Town, Bangalore, Karnataka-560084
. [ & i [} . . .
FI ira ma} Iteglsle.red ﬂ!‘l’H‘:E. Unit No-60 1,6t Floar, Peramal Amitl Buflding, Piramal Agastya Corporate Park, the Board Email: shirley@smathew.in
; Eamani lunction, Opp. Fire Station, LBS Marg, Kurla {west), Mumbai-4D0070 -7 +81 332 3802 4000, 101A i f . -
FINGNCE  ranch Office: No. 13, Old No. 5, 1t Main Road Near Kodava Samaia, Vasanth Nagar Bangahiry, Kamataka- 560052, 0Address and e-mall to be used for|23, Fifth Cross Hutchins Road, St. Thomas
Contact Person: 1. Deepak M - 9341694096 2. Raghavendra Gowda — 9686463502 3. Chandan Sakhalkar - 9820407 168 correspondence with the interim resolution | Town, Bangalore, Karnataka-560084
E-Auction Sale Motice — Symbadic Fresh Sale professional — i Email: bnh.cirp@gmail.com
Pursuant o taking posseidion of the secured St mentnaned kereunder by the Sutnonzed Cificer of Piramal Finance Lid {Farmiesty Pirarmal Capetal & 11, Lastdate fOFSmeISSan of claims 31.03.2026
Howsing Finance Lid) under the Securitization and Reconstruction of Finandal Assets and Enforcemant of Security Intesest Act, 2002 for the 12, Classes of Cl'edI.tOI’S, if any, under. clause
recostry of amount gue from borrower's, offers ane irmvited by the undersigned lor purchase of immowable property, as described hersender, whichis (b) of sub-section (GA) of section 21, NotAppIicabIe
inthe possession, on s is Where ts Basis', s s What ks Basis” and “‘Whatever ks There ks Basls’, Particulars ofwhich arie glvan below: ascertained by the interim resolution
Loan Code f Branch Demand Notice Reserye  |E3Mest Money| Outstanding professional .
f Barrowerls) / e’ Froperty Address _final e Depasit Amount 13[Names of Insolvency Professionals
Co-Borrower(s) ~ {EMD] (16-03-2026) ; e :
Guarantor(s) Amount (1% ef AB) identified to act as Authorised NotApplicable
Loan Code Na.: D: 20-12-2024, |All The pisce and Parcel of the Property| Rs. 570000/, | Rs, 57000/-, | Rs. 3187788/, I'«;%presentatlv? of Cr:e?'tors in a class
BLEADDDOIFTS, Bargalore [As. 2677050,32/- |having an extent :- Site Mo 47, Khatha| (Ra. Five lakh | (Rs. Fifty | [Re. Thirty One (Three names for each class) _ .
Branch {Branch), [Rs, Twanty Six |Mo,24/4, 24/5, Property Mo 24/4, 28/5/47,  Sewventy SEnEr lakh Exghty 14.| (a)Relevant Forms and (a)Web link: Relevant forms available at
héohamad [fyaz lakh Seventy  ['Ward Mo 150, Yellukunte Yillage, Begur Hobli,|  Thousand Thousand  jEaven Thaousand (b)Details of authorized representatives https://ibbi.gov.in/en/home/downloads
[Barsoed), Sinven Thousand |Bangabore Soulh Taluka, Bangslore-S5E0085. ety Dily) Seven Hundred are available at: (b) NotApplicable
Mazirma Begurm Filty M Only  (Boundaries A5 ;- Marth @ Narthern Partion o Eighty Exght A — . .
|Co Borrower 1) and Thirty Two  |Property No.47 South : Property No.46 East iy} Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has ordered
Padse] 25 Feet Road Wesl -Private Progerty the commencement of Corporate Insolvency Resolution Process of BNH Infra Projects (India)
Loan Code Mo.: Dt 24-D1-2025, |al The piece and Parcel of the Property|As. 6360000/, (Ra. GBE000/- | As. 4285587/, Private Limited on 16.03.2026. (Order uploaded on website on 17.03.2026)
BLSADDOO1TZL, Bangalose | s 4130687/, |having an extent ;- Flat No.d, Ward No17,| (R Sisty | [Rs. 5ix lakh | (Rs. Forty Two The creditors of BNH Infra Projects (India) Private Limited, are hereby called upon to submit their
Branch {Branch], (Rs. Forty One Mear Gangimma Temple, Kolar-363101,| Nine lakh | Ninety 5x flakh Eighty Five claims with proof on or before 31.03.2026 to the Interim Resolution Professional at the address
Shettymada Venkataswarny | lakh Twenty |Karnataks, Bousndagies A5 - Morth ;8 Passage Sixty Thousand | Thousand Five : ;
; : : : : : mentioned against entry No. 10.
Rarnesh Kemar (Barrower), | Thousand Six & Private Property South @ Private Property| Thousand Onlky) Hundred Eighty ) . . . . ) . .
5 Venkataswarmy Hundred Eighty |East: 20° Mud Road West :Private Property Cnly) Seven Only) The financial creditors shall submit their claims with proof by electronic means only. All other
|Ca Boreower 1) Sever Oaly) creditors may submit the claims with proofin person, by post or by electronic means.
DWTE OF E-AUCTION: 21-04-2026, FROM 11.00 A.M. TO 1.00 P.M [WITH UNLUIMITED EXTENSION OF 5 MINUTES EACH), LAST DATE OF Submission of false ormlsleadlng proofs of claim shall attract penaltles.
SUBMISSION OF BID: 20-04-2026, BEFORE 4,00 P&, . Sd/-
For detailed terms and conditions of the Sale, please refer to the Hnk provided In www.piramalfinance.com/e-Auction. itml or emadl us on _ ) _Shirley Mathew
piramal_auction@piramal.com Place: Bengaluru Interim Resolution Professional
STATUTORY 30 DAYS SALE NOTICE UNDER SARFAES| ACT TO THE BORROWER/GUARANTOR /| MORTGAGOR Date: 19.03.2026 For BNH Infra Projects (India) Private Limited (Under CIRP)
The above-mentioned Borrower/Guarantor are hereby noticed to pay the sum as mentioned in section 13{2) notica in full with accrued IBBI Registration No: 1BBI/IPA-001/IP-P01043/2017-2018/11716
inbereat till date before the date of auction, failing which progerty will be auctioned/sold and balance dues il amy will be recovered with AFA Details: AA1/11716/02/311226/108593 valid up to 31.12.2026
inkerest and cost from bormowerpuarantor
The Borrewars attention is drawn towards sub-saction 8 of saction 13, of the act, inrespact of the time avallable, toredeem the secured assat.
Borrowers in particular and public in general may please taks note, that in case the auction scheduled herein fails for any reason whatsoaver
then the secured creditor may enforce its security by the way of private treaty,
Date - 15,03,2026 | Placn: Bengalura Sdj- [Authorised Officer], Piramal Finance Limited,

# MANAPPURAM Name of Borrower, Date & Amount of Description of Propert Date & Type of

' Eﬁ?ﬁﬂqﬂﬁaﬁ%ﬁwﬁﬁmm i y VUA§2.!)}!‘ !:)IctozudsFll NqA”FV!INANN EhE tchtBPZOkRA;"dONR L;rD Co-Borrower and LAN No.| Demand Notice P Py Posses)gi)on
i
Regd. O 8/595, “'d"“ﬂ'“h“m:'“"“ém:iﬁ"“mﬂwm Cherppu- Theiprayar Road, VHST “ n » £hd Floor, Ing, Navbharat tstate, Zakarla Bunder road, Shivappa R (Borrower), 14-Nov-25  |Allthat Piece and parcel for Property bearingNo.353/1, (as| ~ Symbolic
F'l']"'"'E‘i'z"=I"'-I"III"F [Foe [rmrnsht, pe ey S e Sewri (West), Mumbai 400015. Maharashtra. Nagamma AK (Co Rs.499523- |per Grama Panchayath records) PID.No. Possession
e A e A e A Bl e e 1 - i HOUSING FINAMCE CIN No.: U65922MH2005PLC272501 Borrower), Santhosha Ak ason 151200504300100477, Situated at: Gopagondanahalli Taken

Whereas, the undarsigned being the authorized officer of Mansppuram Home Finance Ltd | HAHI!_]FH]: (Co Borrower) 19-Nov-25 Village,H.GopagondanahalliGrama Panchayath 16-03-2026

unider e Seciritistenand Aeconstracton of Financial Assetsand Enlercement ol Srourity Interest *[Act], . , ov A e _ ’

2002 [54 of 2002} and in exercise of powers conferred under section 13{12) read with rule 9 of the SBCUriLy POSSESSION NOTICE Ambika N (Co Borrower), HonalliTaluk, Davanagere District, measuring East to West:

'rgi]“ﬁ,‘]ﬂ"l;“;ﬁ,’:fﬁmmﬁiﬁ'.}r‘,'f,jﬁ‘-‘tfa’:m"fn“t:@'“' brbuindin i ot Ll bl Rangappa N (Co Borrower) 7.010400000000001 Mtrs., and North to South: 11.5824

g.ﬁil!"m@_rm'wmrnwnmnm}rauw |.:-r:£é|-,. thi amouet, potice i.s.hl'!rlj?ay givin b the mrn.-.-_nrlg'.ﬂ e Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and LP0000000123715 Mtrs., totally measuring 81.20Sq.Mtrs., along with 81.20

ﬂ$§£ gfﬂgﬂéméﬂ?fﬁ ﬁﬁﬂf m’:mllﬁiﬂﬁmgm ] nﬁiﬁﬁﬁg:ﬁipﬂﬂﬁm%ﬂ;ﬂ Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under section Sq.Mtrs., buildingconstructed  thereon. Kamataka-577217

rules. The Borrower in narticalar and the publlic in genarsl i heralry cautionsd not to deal with the praparty 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers mentioned Boundaries as follows: North — Grama Panchayath Road,

“ml“nﬁmﬂ.gﬁe'i‘uﬂi 1":',’;';“'L“E'mw::p":é't'ﬁ;mﬂﬂ:”'“ charge of the Manappuram Home Finance Ltd as herein below to repay the amount mentioned in the respective notice within 60 days from the date of receipt of the said notice. The borrowers Sg;ét: _Sligoﬁ:gys?nilﬁ: gsat(')AN}? g\?\/rgg? i'é'r}é E?tSt Eeﬁéﬁpifg

Hame of Borrower ang Description of Secured A=set In Diate of Demand | Date ol having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise of powers conferred g ppa.A-L, perty g

&, f - _ , , _ , , Shanthamma.A K,

Mo, “Ef;ﬂmmmmw}-ﬂﬂmnh TSN J T R Tk mrﬂﬁ?ﬂm F“"mm on me under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below. The borrower and guarantor in [ TN=—e - Borrower) 14Nov-25 _|All the piece and parcel of the Property No.48/2, Sy No Symbolic
1 Eﬂ-ll'puupuag}agapp_s ﬁ;ﬂ“ﬂ?"i’ gfsudep:iulrr-gg;gi,n I:ﬁ?:l &III:II-;]J% gunﬂrg_ 1B-01-7075 | J2-03- particular and the public i.n geperal is hereby gautiqngd not to deal with the propert){ and any dealings v_vith the property will be subject to the Nethra R (Co Borrower),’ Rs. 459723 |94/13 (as per Grama Panchayath Records), IBID No: Possession
Hmhﬁhﬁ?@ n‘.'f“ﬁ." : ;ﬁ - mEuBi:iIJ ri:rll'lg- E{I.EIST B Plest9Ldams o ng_aqgmﬂn'- 2026 charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and interest thereon, costs etc. Thimamma T (Co Borrower) as on 1521002Q2700200048 Situate Nambinaykanahalli Village, Taken

Eﬂl ; puaﬂHlu_lnd?nrﬁﬂﬁmﬁ Emr;; £3 Eéu; }:;6.%{1@"3":% E?JE{ZE SN[ Name of Borrower, Date & Amount of Description of Property Date & Type of LP0000000134199 12-Nov-25  |Abalavadi Gram Panchayath, Madduru Taluk, Mandya) ~ 16-03-2026
NAPUD2E03IZIR {2t Budr 5.5, le.:lj:lelakgll & Disk Bagalkot, Co-Borrower and LAN No.| Demand Notice Possession RlsrttrrI\Ctt” l\éeaf#ﬂg%';;:t tOtWeStli 13|-|4t11tzﬁ Meters and
HLOD2&00%921 [ HUBLI | Karnataka, Pincode: 58720 . . . orth to South: 7. meters, In all totally measuring
T _ ; : ; . 1| Praveen Naik (borrower), 14/Nov/25 All the piece and parcel of the Property No. 29, (as per Symbolic . .
D - 0 PO o P HUBE) Ealf S ol e B s s P i) Chitra V (Co Borrower) Rs. 340957/-& |Grama Panchayath Records), PID No. Possession [04.24 ISq.nq((a)’fr;A egong ;N'th Bu;\l/?”:j% Cor&ﬂstrugted
MLP000000229911 Rs.1042436/-  1151200501900400054, Situated at Kugamnahalla Village, Taken &‘easi’rl'(”g 571495 B qame. ers, o ad ,1]”’ " ag ng
PUBLIC NOTICE HL0000000161397 as on Vadayarahatturu Gram Panchayath, Belaguti Hobli|  14/03/2026 amataka, oundaries as folows. vorth = Road,
NOTICE iz herety given that the balow menticned Authansed Parsan is v lnger fiiated a= dutharsed 12/Nov/25 Nyamatl Taluk, Davangere District. Measuring East to South — Survey Number; East — Joint Wall and House
Parsan af ¥otak Securtes Limgad _ . West: 4.8768 Meters and North to South: 19.812 Meters, In Belongsto Sgnnamarl; West - Passage and House Belongs
Alfthorised Trade E“"ﬁﬁ“&"ﬂ}”““ Address of Authorised all totally measuring: 96.62 Sq.Meters, along with House to Sannamari;
Perscn Name Hama Authorised Person Person Constructed Karnataka-577223 Boundaries as follows: 11| Halamma H (Borrower), 14-Nov-25 Allthe piece and parcel of the Property bearing No.210, (as Symbolic
Shivasharkar Shivashankar | se - APa2a15Tieal 57 Sannarudranna 62 Pela North — Gram panchayat Road; South — Conservancy Haleshappa R (Co Rs.548199/-  |per Grama Panchayath records), Pld No. Possession
Siddalingappa Sakdalingappa e —— .r Staed Yabwal Addagadde Road; East - House belongs to Maheshnaika; West — Borrower) ason 152400502001000203, Situated at: Thayjavalli Village, Taken
Jawal Jows " | OC = APOORTA0TI e se1anT House belongs to LP0000000136722 12-Nov-25 Konagavalli Grama Panchayath, Shivamogga Taluk,| 16-03-2026
Pleasie pale that abave mentian Autharised Person (AP [s no lnger associzied with us. Any person "2'| Golappanavr Mallappa 15/Dec/i25  |Allthe piece and parcel of the Property No.657, Assessment|  Symbolic Shivamogga District, measuring East to West: 7.4676
Eﬁﬁ?ﬂ'ﬁrﬂﬁﬁﬁf ;E;fgffn;"ﬁ;iiﬁﬁﬂ%:ﬂ;ﬁuﬁﬁ*ﬂ:ﬁfﬁﬁﬁﬂgﬁ (Borrower), Anil Rs.608749/-& |No0.657,(as per Grama Panchayath Records), Possession Mtrs., and North to South: 39.624 Mtrs., totally measuring
b indarm Kotak Securities Lid wihin 15 darys from the date of this nolification, failng which it shall ba Golappanavr (Co Rs.626556/-  |PIDN0.151400102300220615, Situated at Nagavi Village, Taken 295.56 Sq.Mtrs., along with j26.82 Sq.Mtrs., Shivmogga,
deemed that there exists naquenes aganst the abave mentianad AR, Borrower), Abhishek ason Nagavi Byagatavalli Village Panchayath, Gadag Taluk, 14/03/2026 Karnataka, 577416 Boundaries as follows: North — Road
K Hotak Securites Limitad. Registersd Office: 27 BHE, C &7, G Biock, Banoa Kurl Golappanavr (Co 12/Dec/25 Gadag District., measuring East to West:24.38 meters and South - Road East - Property belongs to Rangamma West
Mo éﬁ“,{i:iﬁﬁ,:,%m Ex'&:"ﬁz'glfr‘ﬂﬁ'%Tﬁé:ﬂmﬁfgg?ﬂﬁﬂm;lﬁgﬂﬁ Borrower), Vijayalaxmi North to South: 9.14 meters, In all totally measuring 222.83 — Property belongs to Balanna's Rangappa
&wrespﬂnm_nﬁ%gﬁﬁr-ulnnw T Park, Bidg. No 21, Ope. Fim Gty Road, AK Vaidya Marg, Malod Golafggggg(r) (()%?OBZ%ré?wer) Egr?aﬁ;ekf: g'gggovg'tgo"l'mﬁg:gzt;gﬁmthﬁgen?‘n%/gg:gt 12| Mahamed Akram 14-Nov-25  |All the piece and parcel of Immovable property bearing|  Symbolic
asi), Mumbai A7, Talephona No: 42356825, SEBI sirafion No: IN T , Br g , : - (Borrower), Mahmed Yusuf Rs. 747190/~ |No.65, Sy No. 116 (As per Panchayath records),| Possession
mfmbﬁﬁﬁgﬁhgg&%gﬁﬁ%h gggzggzgﬂﬂg- i 'NPgﬂvalﬁ’jbﬁtéi?;ﬂ,ﬁ%ﬂmmﬂ sl LP0000000163463 property South — Road East - Property of Mrs. Revanavva (Co Borrower), Parveen as on PID.No.151200503300300688, ~ Situated at; Sawlanga Taken
Call: 0274285 8454 or Enail: ks u:-:':m:.p-mceﬂkma'h E;*JF"E”“ SN W ETIE LI Tamragundi West— Property of Mr. Nimbanna Goravara Bhanu (Co Borrower), 12-Nov-25 Village, Sawlanga Grama Panchayath, Nyamathi Taluk,| 16.03-2026
3| Nagendra S (Borrower), 15-Dec-25  |All that Piece and parcel for Property bearing No 409, PID|  Symbolic Asiya Banu (Co Borrower) Davangere District, measuring East to West: 9.144 Mtrs.,
Mahadevamma S (Co Rs. 458376/~ [N0.152200540051000676, (as per Grama Panchayath] —Possession LP0000000173558 and North to South: 12.192 Mirs., totally measuring 111.48
e — F"'E"m": | S— Borrower), Somanna M (Co as on records), situated at Ambale Grama, Haginavallu Grama Taken Sg{/’;/lrt;z'éreall(zg?naglg 5679726285 Sgdwdt;?i'e’s ';lge:‘g?lgwslf
15 MErecny feven 1 e 0 IeEnione 58 0N S N0 g Es AmiE a5 Q58 H iotrint. _N2. y y .
Prsom b Kiolak Seeusilios Limited Borrower) 12-Dec-25 panchygth, Nanjangud Taluk, Mysore District-571314,]  14-03-2026 North — Property Belongs to Pushpa Clo Shivappa South —
Exch istrati LP0000000134147 measuring Bast to West : 12192 meters, and North to Property belongs to Chandrakala East — Panchayat Road
Butherised Trade t ﬁ%' S Address of Authorised South: 9.144 meters, totally measuring 111.48 Sq meters, Wegt—g)onser\?anc y
Person Mame Name Auihoritod Porson Person along witlh 111.48 Sq Meters of building constructed thereon _ : y : : _
. = NSE . APOZGISEAz]] | #42 2A 103 Bih Cross A Sahool Boundaries as follows: North — Property of Swamappa. 13| Ajayya G (Borrower), 14-Nov-25  |All the piece and parcel of immovable property bearingl  Symbolic
hﬁ-EEEEHﬁ f'l%"-&q%nﬂ BE P.PI:'1~']E|'“J-III”11"=E'~EE Road Mangammanapeha South — Property of Mahadevappa. East — Road. West - Yallappa G (Co Borrower), Rs.677414/- |No.141, (As per Panchayath records), Possession
: 7011585 Hormanahaili Bangahuru S600068 Property of Malanna. Veereshi G (Co Borrower), as on P_ID.N0.151200601100600155', formed in Sy.No .4, Taken
Pleass note thal above mention &uthorsed Person (AP & ro konger associated with us. Aay person - - , Sarojamma G (Co 12-Nov-25 Situated at: Shettygondanahalli Village, Devikere Grama|  16-03-2026
hencedarih dealing with above mention A2 should Ho 50, al theif own sk, Kotak Secunbes Lid. sl nol 4| Obamma B (Borrower), 14-Nov-25  |Allthat piece and parcel of the immovable gram panchayatj ~ Symbolic Borrower), Gurappa Y (Co Panchayath, Jagaluru Taluk, Davanagere District,
be liabie fior any suich dealing. In case of any quaries for the ransactions 1l date, Inveslors are requested Basavaraja H(Co Rs. 1273876/-  |Property bearing No. 76, Sy No. 22/3 (As per the Grama|  Possession Borrower) measuring East to West: 11.277600000000001 Mtrs., and
::Ilh il ::Ulﬂfé Securities Lid, wilkn 15 clﬂ;; I ha dalbe I::jl_gﬁ nodibcation, fading which i shall be Borrower), Anil Kumara (Co ason Panchayath Limits) PID.No. 151200600300920034, Taken LP0000000178352 North to South: 13.1064 Mtrs., totally measuring 147.81
eamac .mﬂ_re ﬂfgﬁﬁﬁsﬁmﬁlﬁfﬁi Tgfﬁl s e Borrower), Anjin Kumar B 12-Nov-25 Situated at: kasturipuraVillage, Bistuvalli Grama|  13-03-2026 Sq.Mtrs., along with 147.81 Sq.Mtrs., Davanagere,
bk erees CoMplex, Bandra (E), Mumba 400051 CIN: LISG0aHH1Sa4PLE 134051 Tedephane (Co Borrower) Panchayath, Jagaluru Taluk, Davangere District, Measuring Karnataka, 577553 Boundaries as follows: North — Road,
Ma.: +22 43360000, Fax Mo.: 422 67132430, Wabsite: wwa kofak.com | www kolaksecurities com. MHL000000217222 East to West: 8.5344 Mtrs., North to South: 12.8016 Mtrs., South — House belongs to Rudrappa East — Road, West -
Camespondence Address: Infinty [T Park, Bidg, No 21, Opp. Fim City Road, A K Vadya Marg, Malad in all totally measuring 109.25 Sq.Mtrs., Along with Building House belongs to Thimmanna,
Nt BSE MSE, MCX & NADEX), AMFL ARN 0156, PMS IPI0OD0U254, snd Research Analye Constructionmeasuring 10925 Sq.Mtrs, Davanagere, 14| Haleshaiah S (B 15Dec25  |AIl that Pi d parcel for Property bearing _ Symbol
INHOOD00G588. NSOLICOSL. IN-IN-DP-629.2021. Complance Oficer Detars: Mr Hesn Thakiar Kamataka, 577553 Boundaries as follows: North - Vacant Nze:marfa (Co(B?)rrrr%Vv\\//er))’ Rs 1é88(7:-71/- & |No 151200501500700203, Khatha No.174/C measuring|  Possession
Call: 022 - 4285 8484 or Email; ks complance@otek com Site; South—Road East-Vacant Site; West— Vacant Site 9 : . : . , 9
- — : , HL0000000149162 Rs.1202495/- |East to West 6.096 meters and North to South Taken
5 5 Sm ;VlaJlllkarJun?Vl co| R 143:1\1007\/5/5 X éll the plecepand parﬁel of tf:ehPr%perty. NodOZ/)L (ag> r|>e[; PSymbol,lc LP0000000217097 as on 28.956000000000003 meters, in total measuring 176.52sq| ~ 16-03-2026
orrower), Jamuna 0 S. - rama ancnhaya ecoras), ossession 12-Dec-2 meters Situated at Chinnikatte Village, Chinnikatte Grama
FORM NO. FORM WIN 14 Borrower) Rs.418232/-  IN0.151600603100800166, Situated at Guddadatheranya Taken ec-25 Panchayath, Belagutti Hobli, Honnali/Nyamathi Taluk,
[Fule 20 ] LP0000000118866 ason Village, Ankapura Grama Panqhayath, Shanti grama Hobli,  13/03/2026 Davanagere District -577225 Boundaries as follows:North —
BEFORE THE NATIONAL COMPANY LAW TRIBUNAL,, BENGALURL BENCH LP0000000181199 12/Nov/25 Hassan taluk, Hassan District,Karnataka-573120, Property belongs to Vageesha Panditharadya, South —
I THE MATTER OF SECTION 271-272 OF COMPANIES ACT, 2013 measuring East to West : 10.0584 Meters and North to Grama Panchayath Road East — Property belongs to
AND READ WITH THE COMPANIES (WINDING UP) RULES 2020 ’\S/louth: I6.4008 rI]\/IGeL;tegrg,Iviln a"thtI?i”y measuring d64H33 Sq. Gowramma, West - Property belongs to Meenakshamma,
eter along with 64. eter building constructed thereon., . - - -
I THE MATTER OF Boundarieg as follows: North _g House belongs to 15 Shanc/bul;(ng?{aI i(rl?orrgwer), 15-Dec-25 é"theh plecter)]ans parc(;elofthLelDPrcl)\lper;qS/;\l‘lod%gé?g ggggor?na I:)Symbolllc
MIS. KSIIDC - IL & FS PROJECT DEVELOPMENT COMPANY LIMITED ... PETITIONER Mahadevappa: South— House belongs to Mallappa; East - enkatalakshmi Rs. 338117 |Panchayath Records), 0.15210 | Possession
Y5 ROC, KARNATAKA . _ o (Co Borrower), Chandru H ason Situated at Huskur Village, Huskuru Village Panchayat, Taken
' ... RESPONDENT Road; West-Vacant Site; . S ,
S (Co Borrower) 12-Dec-25 Malavalli Taluk, Mandya District, 571430 measuring Eastto| 16-03-2026
C.P. NO.G8/BB/2024 6 | Praveen HT (Borrower), 14/Nov/25 All the piece and parcel of immovable property bearing No. Symbolic HL0000000102009 West : 5.486400000000001 meters and North to South:
NOTICE OF WINDING UP ORDER Nanjamma R (Co Rs. 990610/~ 132, (As per Panchayath records), Possession 13.1064 meters, In all totally measuring 71.91 Sq.meters,
(Rule 20 of the Companies (Winding Up) Rules 2020) Borrower), Thammaiah T as on PID.No.151600601100220019, Situated at: B Hosalli Taken along with House Constructed thereon.,and bounded on:
By an order made by the Hon'ble National Company Law Tribunal Bengaluru in the (Co Borrower), Shruthi R 12/Nov/25  \Village, Jagaravalli Grama Panchayath, Hassan Taluk,| 13-03-2026 Boundaries as follows: North — Road South — Property
matter of Mis. KSIIDC - IL & FS Project Development Company Limited dated (Co Borrower), Pavana MR Hassan District, measuring East to  West: belongs to H.Mahadevappa. East — Property belongs
26.02.2026. It was ordered that the Petitoner company be wound-up under the HL(&%(?S(;B(;V;%QW 11.277600000000001 Mtrs., and North to South: H.Armahadevaswamy; West—Property belongs to Mottayya;
provisions of Section 271-272 the CompaniesAct,2013. 13.716000000000001 Mtrs., totally ~measuring 154.68 16| Krishna K (Borrower), 15-Dec-25 All that piece and parcel of the immovable Property bearing] ~ Symbolic
K. Dushyantha Kumar Sq.Mtrs., along with Building constructed measuring 154.68 Chaithra A (Co Borrower) | Rs. 1464134/-  [No.1402/2698, (As per the CMC Limits) PID.N0.29-1-99/A|  Possession
Campany Liquidator Sq.Mtrs Karnataka-573212 Boundaries as follows: North — LP0000000183131 ason Situated at: No.99/A, Medara Road, Kalukunike, Hunasurul ~ Taken
Mis, KSIDE  IL & FS Project Development Company Limited Temple Road; South - Agricultural Land belongs to 12-Dec-25  [Taluk, Mysore District 571105, Measuring East to West|  13-03-2026
Date: 1%%h March, 2026 H it No: IE.E.I.'IF'A{I-EIE.I‘]P-HIG-HEE';"EEI1?1&'1DEEE Shanthamma; East - Agricultural land belongs to 9.753620 Mtrs., North to South: 3.657607 Mtrs., in all totally,
Place: Bangalore g 3 ' Shanthamma; West— Own Agricultural Land; measuring 35.674752 Sq.Mtrs., along with 35.674752
PUBLIC NOTICE 7 | Seethamma B (borrower), 14-Nov-25 All that piece and parcel of immovable Property No.72, PID Symbolic fSO(lqlol\\/ll\};SN o?tlﬁlgllr-]l%uggnbsetlrg%idt otgﬁir\?g:ﬁ’ 3 Bsosjur][ga_”ﬁgugg
Rangaswamy N Rs. 469585/-  |N0.151600502901220051, Survey Number 22/%/*12|  Possession belongéto Rachaiah. East—Road, West—House belongs to
This is to give notice 1o the public at largea that Mis. Shree Dhutpapeshwar (co Borrower), Sowbhagya as on Situated at Heggadigere Village, Channarayapatna Taluk Taken kot . ;
Pvi. Ltd. is the owner of property viz. All that piece and parcel of land bearing B C (Co Borrower) 12-Nov-25 Hassan District. comes under ’,[he Limits of Thaga du; 14-03-2026 : y : :
CTS/ Survey No. 36, 37, 38, adm. 9 acre, 36 gunthas, lying being and situated LP0000000091839 ; ' g 17 Mohankumar'Y B 15-Dec-25 All that piece and parcel of Immovable Property bearing Symbolllc
at Bandapura Vitlage, Bidarahalli, Hoskote Taluka, District: Hobili, in the State of Grama Panchayath, measuring East to West 7.62 meters (Borrower), Rs.311279/-  |Property No.64, (as per gram panchayath records), E-  Possession
Kamataka- 560 049 (hereinafter referred as said property) and North to South 10.6680 meters,In all totally measuring Manjula D as on Swathu  No.151200602300500073, Situated at Taken
praparly by deposi of onginal Sale Dead dated 16.12.1972 (Reg. no. 3875 1.20 Sq.meters, along wih House Constructed pmoooooosenrs | 0% [Disrit comes under th imis of Keonchenaball vilsgel
prapey by deposit of onginal Sale Deed dated 16.12. ag. no. , , 1 istrict, comes under the limits of Kechchenahalll Village
1872-1973, Volume 1340 Page 29-37 at Sub Registrar Hoskote) executed thereon. Kamataka, 573131 Boundaries as follows: North Panchayat, Measuring East to West 7.0104000 Meters.,
between Shri, G, V. Jagdish sio. Shri. G. C. Vieerappa "The Vendor™ and Shri. House of Timmegowda; South —House of Ramesh; East - and North to South 13.1064 Meters., in all totally measuring
G. C. Veerappa s'a. Shri. G. Mallappa “The Confirming Party” and M/s. Shree Road, West—House of Ningegowda 91.88  Sg.Meters.,Karnataka,577528 Boundaries as
Dhutpapeshwar Pvt. Ltd. "The Purchaser” with Bank of Maharashtra, Fort, , , , , follows: North — Vacant Site, South — House of Shekarappa
e e N I I = o e e el
ny parsons found or having any information in reference to the said Sale Deed : : - y No.25/1, : , Situ == - - -
dated 16.12.1972 in any manner whatsoever available, is required to make the Basamma $ (Co Borrower), ason at Arasikere Village, Harappanahalli Taluk, Ballari District, Taken h Lakslc/rir(lj?]n :sﬁrézogfwer)’ Rs2 31 ';%12054/- éllldthitszIg}scserr?gr?tpall\lr;):e7I ofﬁlz%vprzzggtgst:ﬁ:rr]ltngl\lsolte ;1/(2) O05f F’Eshsyesgﬁtl)n
same known to the undersigned in writing within 15 days from the date of Siddappa E (Co Borrower) 12-Nov-25 comes under the Limits of Arasikere Grama Panchayath,| 16-03-2026 y : o o o
\ . h (Co Borrower) ason Kodlgehalli Village and Khatha No. 7/2/5, situated at Taken
publication hereof either I_:a;-,- hand delwery agalnst proper written LP0000000084645 measuring East to West 7.010 meters and North to South Veena K M (Co Borr’ower) 14-Apr-25 Thyamagondlu Hobli, Nealamangala Taluk Bangalore| —14-03-2026
?ﬁknpmbr gmemijr:g_u:dergrgnedlarbydmeﬁeﬂémelreq!ﬁtﬁ.ﬂ. - 7.010 meters, In all totally measuring 52.86 Sq.meters, Vinay PL (Co Borrower ’ District, and measuring East to West: 30-0 feet. North to
rraa?'m:r ::::. ',{';3';?;::5; 5 ;Ep-;rf-:z&l? thfth%i;;hﬂhg rtga;ﬂpéfﬂ?hefr! %;"nﬁ?é along with House Constructed thereon,Karnataka-583125 HL0000000128802 South Eastern Side 40-09 feet. Western Side 41-09 feet,
Matiarsshire. ' Boundaries as follows: North — Cement Concrete Road; Totally mgasuring 1237.5Sq. Ft banglore karnataka 562132
Dated this 19th day of March, 2026 South — House belonging to V.Basavaraja; East — House, Boundaries as follows: North — Private Property South —
' Aﬂﬁmﬁrﬁﬁ;{%%m?# belonging to Saswihalli Hanumavva and Passage; West- 3 Road East - Site No. 4; West - Site No. 6
3A/41, Ground fiaer, Mangala Prasad Chawl, Ambawad!, mtr and 4 mtr vacqt land of own and Yacant land belonging Date : 19.03.2026 Authorised officer
G.D Ambekar Marg, Kalachowki, Mumbal 400033, toDadagaranahalli Hanumanthappa; Place : Karnataka Vastu Housing Finance Corporation Ltd

Mob.: 9022616257 Email: advocatedhirajkumarsinghi@gmail,com
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